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______ 	 OR. .2 36/94 

C.'OFFICE 	TOTE 	. 	 . 	. 	,. 

The applicant is present 

1WP61S n. 	Heardthray 
and 	Fir. U. 	Shimanna standing 
counsel for 	the respondents. 	As- 

c,G fit mat er 	for adjudicatio 
I 	 Admit 	the OR. 	S weeks time is 

..ted to the respondents to 

file ft counter with a bopy to 	the 
applica rt The applicant may file 

/ rejoin & if any within 2 weeks 
thereafter. --------. ... ... 

List this Oh for final 

hearing on 	11.7.1994. 

Print the name of 

Mr. 	U. 	8 imanna standing bounsel 

for the espondents. 
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IN THE CENTAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH 

Al HYDERABAD13  

O.A. 236/94. 	 Ot. of Decision : 11.7.94. 

Mr. SoumyaiKanta Chhottray 	 .. Applicant. 

Vs 

Union of India, rep. by the 
Secretaky to Govt. of india, 
Ministr, of Environment & Forests 
Paryavaan Bhavan, CGO Complex 
Lodi Rod, New Delhi. 

The Prirbcipal, 
/ 	 State Fprest Service Coils cfl, 

New Forest, Oehradun, 
Utter Pradesh. 	 .. Respondents. 

Counsel for the Applicant : Mr. S. Kanta Chhottray, 
I. 	 Party—inPerson C*' 

Counsel for the Respondents: Mr. V.Bhimanna,Qj4$tdr,SC. 

CfJRAM: 

THE HON'BLE SHRI A.V. HARIDASAN 
	

MEMBER (JUDL.) 

THE HON'BLE SHRI A.B. GORIHI 
	

: MEMBER (ADMN.) 

. .. 2 

II 



—3--.  

toy to:? 

Secretary to Govt. of India, 
t9inistry of Environments .& F°' 
Union IS? India, Paryavaran Bhavan, 
CCC Complex, Lodi Road, 
New Delhi. 

The Principal, 
State Forest Service College, 
New Forest,poehradufl, 
littar Prades, 

One copy to flr.S.Kanta Chhottray, Party in person, 
Asst. Chief Conservator of Forests(E), 
0/0 The Principal Chie? Cdnserv3tOr of rorests, 
Aranya ahavan, Sai?abad, 
Hydera bad. 
One copy to Nr.V.Bhi(flanna, Addl.CCSC., C\T, Hyderbad. 

Cbs copy to Library, CAl,' Hyderabad. 

One spare copy. 
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OR 236/94. 
	 Dt. of Order:11-7-94. 

(Order of the Divn. Bench passed by 
Sri A.\J.Haridasan, Member (3) ). 

* * * 

The applicént is not present. The claim of the 

applicant is for reimbursement of rent paid by the appli—

cant from 16-6-92 to 309 2.)1 oday,1  the tear ned counsel 

for the Respondents has produced a copy of the order 

dt.2-6-94 of the Govt. of India, Ministry of Environment 

and Forests indicating approval of the competentThutho—

rity for '1payment of Rs3,815/— to Sri S.K.Chottray, the 

applicant as reimbursement of house rent for the period 

from 16-6-92 to 30-9-92. A direction has been given to the 

Director of Forest Education, in this letter to make the 

payment after obtaining the proper proof of payment of 

house rent by the applicant. In yew of this development,  

we find that the application can now be disposed of with 

proper direction to the Director of Forest Education to 

make the payment to the applicant within a time frame. 

In the result the aplication is disposed of directing the 

Respondent No.2 to make the payment to the applicant as 

have been approved by the fflinistry of Environment and 

Forest, in its letter dt.2-6-94 within two months from th 

daLe of receipt of this order. No order as to osts 

—i 
)(A.B.GORTIJ) 	 (A.V.HARIOASAN) 

Member (A 	 Member (j) 

Ot. 11th July, 1994 

avi/ 	 Dictated in Open Court. 



CwTRZc A3P71N131R\TIVE TF?IBUN.L Hvin. 0 BENCH HYuEtno, 

liii Hn'SLIE SHRI A.II.HARIDASANP1 (3) L 

AND 

THE HCI'I'EJLC SHPT a 

Oc'tadg Jh 7'?y _:- 

âChujtinh(ancJ Intarrn Oirsctjnnt3 

1I1ouød. 	 1 
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OR 236/94. 
	 Ut. of Order:11-7-94. 

(Order of the Dtvn. Bench'pL3ssed by Hon'ble 
Member (J) ). 

* * * 

The applicant is not present. The claim of the 

applicant is for reimbursement .i' rent,  paid by the appli-

cant from 16-6-92 to 30-9-92.. Today, the learned counsel 

for the Respondents has produced a copy of the order 

dt.2-6-94 of the Govt. of India, Ministry of Environment 

and Forests .indicating approval 6f the competent autho-

rity for payment of Rs.3 9 815/- to Sri .K.Chottray, the 

applicant as reimbursement of house rent for the period 

from 16-6-92 to 30-9-92. A direction has been given to the 

Director of Forest Education, in this jetter. to make the 

payment after obtaining the proper proof of payment of 

house rent by the applicant, in yew of this development, 

we find that the application can now be disposed of with 

proper direction to the Director of Forest Education1  to 

make the payment to the applicant within a time framee 

in the result,  the aplication is disposed of directing the 

Respondent No.2 to make the payment to the applicant as 

have bten approved by the ministry of Environment and 

Forest, in its letter dt.2-6-94 within two months from the 

- daLe of receipt of this order • No order as to &st 
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Court Oificr N eutiaj Admjpjctraijve Trthu' 

Hyderabad Eencb 



ENTRAL ADmINISTRATIVE TRIBUNAL : HYDERABAD BENCH 

AT HYDERABAD 

D.A. 236/94. 

Mr. Soumya Kanta Chhottray 

Vs  

Ot. of Decision : 11.7.94!. 

.. Applicant. 

1. Unirr of India, rap. by the 
sec. .ary to Govt. of India, 
Mini.stry of Environment & Forests 
Paryavaran Bhavan, CGO Complex 
Lodi Road, New Delhi. 

2, The Principal, 	 - 

State Forest Service Coils cfl, 
New Forest, Dehradun, 
Utter Pradesh. 

N 
*4 

Respondents. 

Counsel for the Applicant : Mr. S. Kanta Chhottray,  
Party—in-Person 	

7pJ:~ 

Counsei for the Respondents: Mr. V..Bhimanna, Addl.CCSC. 

C OR AM 

THE HON'BLE SHRI A.V. HARIDA5AN 
	

MEMBER (JUDL.) 

THE HDN'BLE SHRI A.B. CORTH1 
	

MEMBER (AornN.) 
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toçi' Cto: 

-1. Secretary to Govt. of India, 
v4inistry of Environments & forests. 
Uniofl d? India, Paryavaran Ehavan, 
00 Complex, Lodi Road, 
New Delhi. 

The pr..'cipal, 
State I ....eat Service College, 
New Fot,Dehraun, 
IJttar . Prades, 

3. One copy to çq5,Kanta ChhottraY, Party in person, 
Ssst. Chief Consdrvator of Forests(E), 
C/B The Principal Chief Conservator of Forests, 
Aranya Shavan, Saifabad, 
HyderZ3iJad. 
flne copy to nr.\i.BhimaflM, Addl.CCC., CAT, Hyderbao 

5. Pb copy to Library, CAT,Hyder?b8d. 

spare copy. 
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